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(«) G. S. R. 252 (E) published in 
Gazette of India dated the 20th 
April, 1972 together with an 
explanatory memorandum.

(iii) G. S. R. 4 4 1 published in Ga
zette of India dated the 15th 
April, 1972 together with an 
explanatory memorandum.

(iv) G. S. R. 442 published in Ga
zette of India dated the 15th 
April, 1972 together with an 
explanatory memorandum.

(v) S. O. 285 (E) published in Ga
zette of India dated the J2th 
April, 1972 together with an 
explanatory memorandum.

(vi) S. O. 969 and 970 published in 
Gazette of India dated the 15th 
April, 1972 together with an 
explanatory memorandum. 
[Placed in Library. See No. 
L T - 1935/72]

(2) A copy of the Central Excise (Sixth 
Amendment) Rules, 1972 (Hindi 
and English versions) published in 
Notification No. G. S. R. 4 «7 in 
Gazette of India dated the 1st April, 
1972, under scction 38 of the 
Central Excises and-Salt Act, 1944 
[Placed in Library. See No. LT— . 
1936/72]

(3) A copy each of the following Notifi
cations (Hindi and English versions) 
under section 51 of the Finance 
(No. 2) Act, 1971 :

(i) G. S. R. 208 (E) published in 
Gazette of India dated the 24th 
March, 1972.

<li) G. S. R. 237 (E) published in 
Gazette of India dated the 5th 
April, 1972.

(lit) G. S R. 238 (E) published in 
Gazette of India dated the 5th 
April, 1972. [Placed in Library. 
^ K o .  LT— 1937/72]

(4) A copy of the Hindi version of the 
Emergency Risks (Goods) Insurance 
Schemc, published in Notification 
No. S. O. 5483 in Gazette of India 
dated the 10th December, 1971, 
under sub-section (6) of section 5 
of the Emergency Risks (Goods) 
Insurance Act, 1971. [Placed in 
Library. See No. LT -  1938/72]

(5) A copy of Notification No. S. O. 
5485 (Hindi version) published in 
Gazette of India dated the 15th 
April, 1972 regarding list of goods 
not insurable under the Emergency 
Risks (Goods) Insurance Act, 1971, 
under sub-sectio.i (2) of section 3 
ot the Emergency Risks (Goods) 
Insurance Act, 1971. [Placed in 
Library. See No. LT— 1939/72]

(6) A copy of the Emergency Risks 
(Undertakings) Insurance Scheme 
(Hindi version) published in Notifi
cation No. S. O. 5486 in Gazette 
of India dated the 15th April, 1972 
under sub-section (7) of section 3 
of the Emergency Risks (Undertak
ings) Insurance Act, 1971. [Placed 
in Library. See No. LT— 1940/72]

(7) A copy of the Eighth Valuation Re
port (Hindi and English versions) 
of the Life Insurance Corporation 
of India as at 31st March, 1971, 
under section 29 of the Life Insu
rance Corporation Act, 1956. [Pla
ced in Library. See No. LT— 1941/ 
72]

(8) A copy each of the following Noti
fications (Hindi and English ver
sions) issued under the Central 
Excise Rules, 1944 :

(i) G. S. R. 247 (E) published in 
Gazette of India dated the 15th 
April, 1972 together with an 
explanatory memorandum,

(ii) G. S. R. 250 (E) published in 
Gazette of India dated the 19th 
April, 1972 together with an 
explanatory memorandum. \Pia- 
ced in Library. See No. LT— 
1942/72]


